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Fals reimbursement of conveyance ex-
penses to staff of Public Enterprises
. Centre for continuing Education

1323. SHRI CHIRANJI LAL SHAR-
Méa: Will the Minister of INDUSTRY
be pleased to state:

(a) whether some professional staff
members in the Public Enterprises
Centre for Continuing Education are
getting reimbursement of conveyance
expenses by giving false declarations
from 1978 onwards; and

(b) if so, what gction has been t2len
against these persons for the violation
of rules of the Centre and for
defalcation of Centres funds?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) and (b).
Public Enterprises Centre for Continu-
ing Education is an autonomous body
registered under the Societies Regis-
tration Act, 1860. The Executive
Council of the Society is responsible
for the management and administration
of the affairs of the Centre in accor-
dance with ils rules and bye-laws for
the furiherance of its objectives and
it has all the necessary powers. Com-
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plaints received in this regard have
keen referred to the Executive Coun-~
cil of the Centre.

Promotion of State Civil Service Of-
cers of Tamil Nadu to 1.A.S.

1324. SHRI D. S. A. SIVAPRAKA-
SAM: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) how many State Civil Service
Officers belanging to Tamil MNadu
State Cadre were promoted or
appointed to the Indian Administra-
tive Service in 1979-80; and

(b) the particulars of officers and
details of the.r service?

THE MINISTER Of STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH): (a)
Three members of the State Civil
Service of Tamil Nadu were promoted
to the 1.A.S. in 1979.80.

(b) The names of the officers, the
dates of their appointment to the
State Civil Service and to the I.A.S.
and the posts held by them at the ti.ne
of their avpointment to the I.A.S. are
given in the enclosed Statement.

The nvnes of the mombers of the State Civil Service of Tamil Nadu appointed to th: 1..1.8. dwing the
period 15t April, 197y v 3tst Muach, 1990, dates of their appaintmen! to the State  Cuwil Service and
1.A.S. and the posts held by thin at the time of their appointment to the I1.A4.S.

Name of the officer

- ——— ——— — - — —_—

Date of appoint- Date of 2pnoint- Posts held at
ment to state
Civil Service

ment to I.\.S. the time of
appoirt ent 1o

tive 1LALS.
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Shri P. L. Ponauswany 8-7-1954 6-3-1979 Joint Dir ector

of Agriculture
Shri N. Si1anmugan 6-5-1953 12-10-"979 Dire~tor of

Sociul Welfure
Shri E. V. Raminathan 16-10-1965 18-2-1930 Joint Director

of Industries
& Commerce.






